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Government on the various assur-
ances, promises and undertakings
given by the Ministers during the
various sessions of Seventh Lok
Sabha :—

(i) Statement No. XVIII—Third
Session, 1980.

(i) Statement No. XI—Fourth
Session, 1980.

(iii) Statement No. XI—Fifth
Session, 1981.
(iv) Statement No. V—Sixth

Session, 1981.

(v) Statement No. III—Seventh
Session, 1981.

(vi) Statement No.
Session, 1982.

[Placed in Library See No. LT-
4071/82].

ll—Eighth

(2) A copy of the Delhi Develop-
ment  Authority  (Budget and
Accounts) Rules, 19%2, (Hindi and
English versions) pubiished in Notifi-
cation No. G. S. R. ,73 in Gazette
of India, dated the 10th April, 1982
under section 38 of the Delhi
Development Act, 1957.

[Placed in Library See No. LT-
4072/82].

REPORT ETC. OF COIR BOARD FOR
1980-81, REVIEW ON AND REPORT OF
NATIONAL FEDERATION OF INDUSTRIAL
COOPERATIVES LTD., YOR 1980-81, ETC:,

ITHE MINISTER OF INDUSTRY
AND STEEL AND MINES (SHRI
NARAYAN DATT TIWARI : I
beg to lay on the t able.

(1) () A copy of the Annual
Accounts (Hinai and English
versions) of the Coir Board,
Ernakula, for the year 1980-81
together with Audit Report
thereon, under sub-section (4)
of section 17 of the Coir Indus-
try Act, 1953,
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(i) A copy of the Review
(Hindi and English versions) by
the Government on the Accounts
of Coir Board, Ernakulam, for
the year 1980-81.

[Placed in Library See No. LT-
4073/82].

(2) (i) A copy of the Annual
Report (Hindi and English ver-
sions) of the - National Federa-
tion of Industrial Cooperatives
Limited, New Delhi, for the year
1980-81.

(i) A statement (Hindi and
English  versions) regarding
Review by the Government on
the working of the National
Federation of Industrial Coope-
ratives Limited, New Delhi, for
the year 1980-81.

(3) A statement (Hindi and English
versions) showing reasons for
delay in laying the papers men-
tioned at (2) above.

[Placed in Library See No. LT-
4074/82].

REVIEW ON AND REPORT OF STEEL
AUTHORITY OF INDIA, LTD., NEW
DELHI FOR 1980-81 ETC.

THE MINISIER OF STATE IN
IHE MINISTRIES OF INDUS-
TRY AND STEEL AND MINES
(SHRI CHARANIJIT CHANANA) :
I beg to lay on the Table.’

(I) A copy each of the following
papers (Hindi and English ver-
sions) under sub-section (1) of
section 619A of the Companies
Act, 1956 —

(1) Review by the Government
on the working of the Steel
Authority of Incia Limited, New
Delhi, for the year 1980-81.

(i) Annual Report of the Steel
Authority of India Limited, New
Delhi, for the year 1980-81 along
with the Audited Accounts and
the comments of the Comptroller
and Auditor General thereon.



347 Papers laid

(2) A statement (Hindi and
English versions) showing reasons for
delay in laying the papers men-
tioned at (1) above.

[Placed in Library See No. LT-
4075/82].

ANNUAL ACCOUNTS AND AUDIT
REPORT OF SAHITYA AKADEMI FOR
1980-81.

THE DEPUTY MINISTER IN
THE MINISTRIES OF EDUCA-
TION AND CULTURE AND
SOCIAL WELFARE (SHRI P. K,
THUNGON) On Behalf of Shrimati
Sheila Kaul : I beg to lay on the Table
a copy of the Annual Accounts (Hindi
and English versions) of the Sahitya
Akademi, New Delhi, for the year
1980-31 together with Audit Report
thereon.

[Placed in Library See No. LT-
4076/82].

PrROFIT AND LOSS ACCOUNT OF
TELECOMMUNICATION BRANCH OF
P & T DeptT. FOR 1979-80.

THE MINISTER OF STATE N
THE MINISTRY OF COMMUNI-

CATIONS (SHRI YOGENDRA
MAKWANA) : I beg to lay on the
Table.

(1) A copy of the Profit and Loss
Account and Balance Sheet (On
Accrual Basis) (Hindi and English
versions) of Tele-Communication
Branch of Posts and Telegraphs
Department for the year 1979-80.

(2) A Statement (Hindi and Eng-
lish versions) showing reasons delay
In laying the papers mentioned at
(1) above.

Placed in Library See No. LT-
4077/82].

APRIL 30, 1982

Papers laid 348

REVIEW ON AND REPORT OF
BANANA AND FRUIT DEVELOPMENT

CORPORATION, LIMITED MADRAS, FOR
1980-81.

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT  (SHRI BALESHWAR
RAM): 1begto lay on the Table
a copy each of the following papers
(Hindi and English versions) under
sub-section (1) of section 619A of
the Companies Act, 1956 :—

(1) Review by the Government
on the working of the Banana and
Fruit Development Corporation
Limited, Madras, for the year 1980-81.

(2) Annual Report of the Banana
and Fruit Development Corporation
Limited, Madras, for the year 1980-81
along with the Audited Accounts
and the comments of the Comptroller
and Auditor General thereon.

[Placed in Library See No. LT-
4078/82].

REVIEW ON AND REPORT OF HINDUS-

TAN ANTIBIOTICS LTD., PIMPRI FOR
1980-81.

THE MINISTER OF STATE IN
THE MINISTRY OF PEIRO-
LEUM, CHEMICALS AND FER1I-
LIZERS (SHRI DALBIR SINGH) :
I beg to lay on the Table a copy
each of the following papers (Hindi
and English versions) under sub-

section (1) of section 619A of the
Companies Act, 1956 :—

(1) Review by the Goverpment
on the working of the Hindustan
Antibiotics Limited, Pimpri, for the
year 1980-81.

(2) Annual Report of the Hindus-
tan Antibiotics Limited, Pimpri, for
the year 1980-81 alongwith the
Audited Accounts and the comments

of the Comptroller and Auditor Gepe-
ral thereon.

Placed in Libr No. LT-
4059/32]. wivadll



